
sltort

OFFICE OF TI-IE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT: TIS HAZARI COURTS, DELHI

EOTICE -
Alter a meticulous review of the applications received for the position of Law Researchers on a

-term contract basis. in response to Notice N0. 511/9726-9767/LR/Genl./West/THC/2023 dated
April 17. 2023. and Notice No. 940/23241-23288/LRfGenl.fWest/Tl-lC/2024 dated July 22. 2024, the
Selection Committee for selection of Law Researchers for the District Judge (Commercial Courts) has
conducted a comprehensive assessment.

The Committee has resolved to reject the applications of the following candidates. The reasons
for their re. ective rejections are detailed in the table below
S.
N0 l Candidate Name

31? _ - . - ,
Name of Father’s /Husband’s Reason

(Mr./Ms.) _ ;\
.-.- Devpriya Shah __ Sh. Devattjee Shah _ _ Less than 55‘V9}l§/larks in Law Graduation
\) Lessthatt 55% 1\4arl<s in Law GraduationShahroz Bakshi Mohd. Shahzad Baltshi W

Gaurav Kumar . Shashi ShekhariTl1akur _lLess than Sjfl/n Marlts_ in Law Graduation
to

-511 ii
Sh. Dushya_nt Svvaroop _.Kunal Sharma i i Less than 55% Nlarlts in Law Gradu ' n

U1

______ atto
)H_in1anshu Goel sit. Dev Raj Goel S Less than 55% Marlts in Law Graduation A

G\ Dishanlt ‘ Sh. .ludgalDl{isl1or lzlsess than5§% Marks in Lavv Graduation 1
--I . Ravi Sl1anltarI<lltawat'e _IRuchi Kashyap I t Sh f Less than 55% l\/larlts in Law Graduation

._.._,‘._ O0 _Shaheen Sh. Saheed _ ( Less tl1_aii55%_l\/lat-ks inLavvIG1'aduatio1t_
\O Neha Singh t Sltjuturag Chauhan Less than 55%_Ma1'ks in Law Graduation

D10 . Rajesh Kttmarf _Z Non-Completion of Graduation (Law) _Nikltil Pattiwaltii @511 ii
ll Gaurax-"Di:-zit Sh. Tt-:j_pfial Singh Z f Overage i if f
ll _ Vatan Kttmar Attri ll Sh. Tek Chand Shanna j Application Sttbntitted After Due Date l
l3 Suhansi Yadav Late Sh. Vikas Yadav Already Applied. therefore. applicationi

H submitted in respnse to notice dated‘
22.07.2024 stands reiected and previous

f Z i ( application has been cortsiclered. _Z_
This is issued as per the directions of Hon'ble Selection Committee for selection of Law

Researchers for the District Judge (Commercial Courts) and in accordance \yi-t-h the prior approval of
l.d. Principal District & Sessions .ludge (West). Tis Hazari Courts. Delhi. _
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District Judge (Commrecial Court)—05/
Officer ln-Charge (General Branch)

{,9 1;‘) 2 7 7-FY ’ 2"77€7 West District. Tis Hazari Courts. Delhi.
No...
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........ .JLR/Genl./West»’THC/2024 Dated. Delhi
Copy forwarded for information and necessary action t0:-

. The Registrar General. Hon‘ble l-ligh Court of Delhi.

. The Principal District & Sessions Judges (All Districts). Delhi/New Delhi.
The Principal Judge. Family Courts (l-lQs). Dwarka Courts. Delhi.
The Hony. Secretary of Bar Associations. Delhi it-ligh Court and all District Courts.
Delhi 'Nc\t' Delhi with the request to get affix this notice on their respective Notice Boards.

K/f.ZTltc \l\'chsite Committee. THC to upload the same on the official website of this office.
(J

7

. The Branch in-Chargets). Care-Taking Branch of all Districts Courts with the directions to
atiix this notice on the notice boards of their respective Court Complex, ' I

. The R&l Branch. West to upload the same on the LAYERS _.
._\‘ V". 3'

Oliicer ln-Clta1'§;e’(tCve1iie1'al Branch)
West District. Tis Hazari Courts. Delhi.


